FORM G - VERSION 4

INVITATION FOR EXPRESSION OF INTEREST FOR
ATTIVO ECONOMIC ZONE (KOLKATA) PRIVATE LIMITED OPERATING IN
“AUTOMOBILE WORKSHOP” AT PASCHIM MEDNIPUR, WEST BENGAL

(Under sub-regulation (1) of regulation 36 A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Attivo Economic Zone (Kolkata) Private
with PAN & CIN/ LLP No. Limited
PAN: AADCB2957M
CIN: U34105WB2007PTC120650
2. | Address of the registered office Unit No. 709, 7th Floor, Merlin Infinite,
DN-51, Sector-V, Salt Lake City, Kolkata-
700091, Bidhan Nagar CK Market, North
24 Parganas, Saltlake, West Bengal, India,
700091
3. | URL of website attivoeconomic.sipl@gmail.com
4. | Details of place where majority of Paschim Mednipur, West Bengal
fixed assets are located
5. | Installed capacity of main products/ | N.A.
services
6. | Quantity and value of main products | As per the last available Audited Financial
/ services sold in last financial year | Statements for the FY 2024-25, revenue
from operations was NIL
7. | Number of employees/ workmen Not Known
8. | Further details including last The Audited Financial Statements for the
available financial statements (with | F.Y. 2023-24 and 2024-25 are available.
schedules) of two years, lists of These Financial Statements, including
creditors are available at URL: Creditors List, can be obtained by emailing
to the RP at attivoeconomic.sipl@email.com
9. | Eligibility for resolution applicants | Can be obtained by emailing to the RP at
under section 25(2)(h) of the Code is | attivoeconomic.sipl@email.com
available at URL:
10. | Last date for receipt of expression of | Friday, 28" August, 2026
interest
11. | Date of issue of provisional list of Monday, 7™" September, 2026
prospective resolution applicants
12. | Last date for submission of Saturday, 12" September, 2026
objections to provisional list
13. | Date of issue of final list of Tuesday, 22" September, 2026
prospective resolution applicants
14. | Date of issue of information Sunday, 27" September, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
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15. | Last date for submission of Tuesday, 27" October, 2026 (Subject to
resolution plans approval by the Adjudicating
Authority)
16. | Process email id to submit attivoeconomic.sipl@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s Not Known

registration status as MSME.

Mr. Anup Kumar Singh

Resolution Professional

Attivo Economic Zone (Kolkata) Private Limited
IBBI/IPA-001/IP-P00153/2017-2018/10322

AFA Valid till: 30.06.2027

Suite 1B, 1st Floor, 22/28 A Manoharpukur Road
Kolkata-700029, West Bengal, India

Date and Place: 22nd August, 2026, Kolkata
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Business Standard «owxata | SATURDAY, 22 AUGUST 2026

21

nd b Notice '“:;TE Er;;render ; EASTERN RAILWAY NVITATION Fon X N EST FOR SBI AMCC BASIRHAT (62984) | APPENDIXIV[Rule 8
E—Tg eris here by invit y the Assistant Director o e-Auction Notice ATTIVO ECONOMIC ZONE (KOLKATA) PRIVATE LIMITED OPERATING IN lt",‘da Road, Basirhat, P.0. & P3. - Basirhat POSSESSION NOTICE
Agriculture, Binpur-l Black, Jhargram & PIA (PMKSY- Senior Divisional Commercial Manager, Eastern Railway, Sealdah “AUTOMOBILE WORKSHOP” AT PASCHIM MEDNIPUR, WEST BENGAL Dist .- 24 Parganas (N), PIN - 743 411, WB, For Immovable Pronert
WDCZ-(H 011’ 2021'2022} on behalf of the Governor Of (Auction Conducting Officer), 1st Floor, bRM Building, Kai’ser Street: (U"defs"b'regumim (1) of r.egl"aﬁm 36A of the Insolvency and Ba"kru.ptcy E-mail ld: sbi-(’\2984@5bi-c°-in ( L) rope y)
West Bengal for the Work Of NRM aCtW'ltv- e*Tender Kolkata-700 014 invites e-Auction for "Installation, maintenance and Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Alc, No, 41799297949
No- 02/PMKSY-WDC2.0/01/2021-22 {2026-27) DATED-| | operation of Electric Vehicle Battery Swapping Station at Sealdah | | SL. RELEVANT PARTICULARS Whereas
14.08.2026 (SDAH) Railway station, Development, operation and maintenance of 1. | Name of the corporate debtor along with | Attivo Economic Zone (Kolkata) Private Limited | | The undersigned being the Authorised Officer of the State Bank of India,
T .. . N Mini Mart at Bira (BIRA) Railway station. Setting up. Operation and PAN & CIN/ LLP No. PAN: AADCB2957M AMCC Basirhat under the Securitisation and Reconstruction of Financial
For Details visit website-www.wbetenders.govin Maintenance. of (Emer)gency k;le dical 'Roomgwifr; P‘;armacy at CIN: U34105WB2007PTC120650 Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
Berhampore Court (BPC) and Kolkata (KOAA) Railway station” over 2. | Address of the registered office Unit No. 709, 7th Floor, Merlin Infinite, DN-51,| |exercise of the powers conferred under section 13(12) read with the rule 3 of
MARSHALL SONS & CO (|ND|A) LIMITED Seald I'Fn) Divisi Aucti | h b Y blished Sector-V, Salt Lake City, Kolkata-700091, the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice
. ealdah Division. e-Auction catalogue has been published on Bidhan Nagar CK Market, North 24 Parganas, | |dated 14.05.2026 calling upon the Borrower M/s Aranya Aqua Enterprise,
. (CIN : L51909PY1919PLC002537) www.ireps.gov.in. Saltlake, West Bengal, India, 700091 Prop.: Smt. Alpana Bera at Vill. + P.O .- Bishpur, P.S .- Hasnabad, Dist.-
Regd. Office : 24, Rue Debassyns, De Richmond, Pondicherry - 605001 Auction Catalogue No. BatterySwapAUG1 : : e ; North 24 Parganas, Pin - 743435 & Smt. Alpana Bera (Proprietor), W/o Mr.
Corporate & Administrative Office: 3, N. S. Road, Kolkata- 700001 : 3. JURL of website attivoeconomic.sipl@gmail.com i i i
P Ph. No- 033.22311976/80 : SI. No., Lot No. & Station: AA/1, MSS-SDAH-SDAH-BS-142-26-1, | ["4Details of place where majority of fixed | Paschim Mednipur, West Bengal Manas Bera at Vill. + P.0.- Bishpur, P.S .- Hasnabad, Dist .- North 24
Email: marshall_indiaco@hotmail.com, Website: www.marshallindia.in Sealdah, AA/2, MSS-SDAH-JDP-BS-140-26-1, Jadabpur. Auction assets are located Parganas, Pin - 743435 torepay the amountas mentioned in the nofice being
|NFORMT|0N YT , TS o start date: 26.08.2026 at 12.00 hrs. 5. [Installed capaciy of main producls/ services | N.A. Rs.28,39,40_9.19 (Rup_ees Tyventy Eight Lakh Thirty Nine Thousand Four
107TH ANNUAL GENERAL MEETING Auction Catalogue No. MINI MART BIRA 6. |Quantity and value of main products As per the last available Audited Financial H;lndr(tetcr: Nine &_ﬂl:algnglnefteenthOrC\’Iyt) afs on'1t2.?t5h.202% pll:.s further
Revised Notice is hereby given that due to unavoidable circumstances, the SI. No.: AA/1, Lot No. & Station: MSS-SDAH-BIRA-STGen-143- / services sold in last financial year Statements for the FY 2024-25, revenue from lphzreBzrros\l/'zrognv;I/ ()I:Guaraa?to:of?;virfg faa1i?e?i {gizg)a;thee:nilounnot I(r:f)-tice is
107th Annual General Meeting ("AGM") of Marshall Sons & Co. (India) | | 26-1, Bira, Auction start date: 07.09.2026 at 11.00 hrs. operafions was NIL hereby given to the borrower and the public in general that the undersigned
Limited is being rescheduled on Wednesday, September 16, 2026 at 10.30 Auction Catalogue No. EMR-SEP-01 7._| Number of employees/ workmen Not Known has taken possession of the property described herein below in exercise of
a.m. IST through Other Audio Visual Means (OAVM) , in compliance with | | SI. No., Lot No. & Station: AA/1, MSS-SDAH-BPC-MedStn-136- | | 8. |Further details including last available The Audited Financial Statements for the F.Y. powers conferred on him/her under sub-section (4) of section 13 of Act read
the applicable provisions of the Companies Act, 2018 and the j}g'?ﬁi ot 1 | 26-1, Berhampore Court, AA/2, MSS-SDAH-KOAA-MedStn-135- financial statements (with schedules) of | 2023-24 and 2024-25 are available. These | |\ith rule 8 of the Security Interest (Enforcement) Rules, 2002 on this 18" day
e A > ge isting _ : . two years, lists of creditors are available | Financial Statements, including Creditors fA t of the Year 2026
Obligations and Disclosure Requirements) Regulations, 2015 read with all | | 26-1, Kolkata. Auction start date: 08.09.2026 at 12.00 hrs. at URL: List. can be obtained by emailing to the RP at orAugustofine Year : L ) )
applicable circulars issued by the Ministry of Corporate Affairs ("MCA") | | Prospective bidders are requested to visit IREPS e-auction module g i ic 5ol y i 9 The Borrower in particular and the public in general is hereby cautioned not to
and the SEBI to transact the business that will be set forth in the Notice | | for further details. SDAH-188/2026-27 — i i ativoeconomic.sipi@gma.com deal with the property and any dealings with the property will be subject to the
calling the AGM. Pursuant to Section 91 of the Companies Act, 2013. - - 9. | Eligibility for resolution applicants under | Can be obtained by emailing to the RP at charge of the State Bank of India, AMCC Basirhat, for an amount of
This revised publication is to be read along with the earlier publication made | | Tender Notices are also available at websites : www.er.indianrailways.gov.in'www.ireps.gov.in section 25(2)(h) of the Code is available | attivoeconomic.sipl@gmail.com Rs.28,39,409.19 (Rupees Twenty Eight Lakh Thirty Nine Thousand Four
on 13th August, 2026 in this regard. Marshall Sons & Co. (India) Ltd . . . at URL: Hundred Nine & Paisa Nineteen Only) as on 12.05.2026 and further
Place : Kolkata orar I\;I.(K. Ilaa)jorié Follow us at: @EasternRallwayo@easlernralIwayheadquarter 10. | Last date for receipt of expression of interest | Friday, 28th August, 2026 interest thereon.
Date :21st August, 2026 Chairman 11.| Date of issue of provisional list of Monday, 7th September, 2026 The Borrower's and/ or Guarantor's attention is invited to provisions of sub-
prospective resolution applicants section (8) of section13 of the Act, in respect of time available, to redeem the
12.| Last date for submission of objections Saturday, 12th September, 2026 secured assets.
i imi DEMAND (o provisional st DESCRIPTION OF THE IMMOVABLE PROPERTY
AXIS Bank lelted 13.| Date of issue of final list of prospective Tuesday, 22nd September, 2026 All that pi nd I of land & double storied building m ring an
1, Shakespeare Sarani, 3rd Floor AC Market Building, Kolkata - 700071 NOTICE resolution applicants 10 Stak mor orl’;ig‘?n?woauza_Bigﬁpfrsﬁ_”i‘ o 82 ('o?d) ;%%“(,'\‘ swa; fafr
Anotice is hereby given that the following borrowers have defaulted in the repayment of principal and payment of interest of credit facilities obtained by them from the bank and 14.| Date of issue of information memorandum,| Sunday, 27th September, 2026 No. 1431,R.S. & L.R.’Dag No. 616/919, 62:1/920,.623/916, LR. Khatién No.
said facilities have turned to be Non-performing Assets. The notices were issued to them under section 13 (2) of Securitisation and Re-construction of Financial Assets and evaluation matrix and request for resolution 3350, Present Khatian No. 3431, under Bishpur Gram Panchayet, P.O.
ngortiﬁment of Security Interest Act. 2002 on their last known addresses however the same have un-served and as such they are hereby informed by way of public notice plans to prospective resolution applicants Bishpur, P.S. Hasnabad, District - North 24 Parganas, Pin- 743435. éeing
aboutthe same 15. | Last date for submission of resolution plans | Tuesday, 27th Octgbe.r, 2926 (Subjgct to Deed No. 151203305, Book No. I, Volume No. 1512-2019, Pages from 70082
PROPERTY ADDRESS A) Date of Notice BALANCE O/S approval by the Adjudicating Authority) to 70101 forthe year2019,A.D.S.R.O .- Hasnabad.
SL. NBame & Address of The ON WHICH LOAN B) Date of NPA (CLAIMED) SANIE:%?C’)“NED 16.| Process email id to submit Expression attivoeconomic.sipl@gmail.com The Property stands in the name of Smt. Alpana Bera, W/o Mr. Manas
orrower / Guarantor AVAILED (with effect from) in Rs. of Interest Bera. )
1. | 1. MrMITHUN KHAN SCHEDULE (Description of the flat) All That piece |A) 18.03.2026 | Rs. 11,90,607/- due under | Sanction Letter dated 27-4-2013, 17.| Details of the corporate debtor's Not Known gz:eapg): f,:zysb: t:f,‘.’ ,f::)d :r? ”Qf"ﬁ‘i’ 5{;?,?;222"3: }E;OE:;).' gzl?tm;zsg
S/oNimaiChandrakhan  |and parcel of land Measuring 4 Sataks situated in |B) 04.08.2018 Loan A/c No. granted financial assistance in the registration status as MSME. , uth: Property p , : .
2. Mr TANMAY KHAN L.R. Plot No. 3642, (R.S. Plot No. 193, 193/1389), LPR021300732035 as on | form of ASSET POWER facility and road.On the West: Property ofdonor.
S/o Nimai Chandra Khan L.R. Khatian No. 36, (R.S. Khatian No. 549, 526) 16-3-2026 (this amount | disbursed an amount of Rs. 518607/ Mr. Anup Kumar Singh Date : 18.08.2026 Authorised Officer
3.MrAJANTAKHAN J.L. No. 205, Mouza - Debmurari Gopinathpur, P.S. includes interest applied till (Rupees Five Lakhs Eighteen Resolution Professional Place: Basirhat State Bank of India
W/o Nimai Chandra Khan Bankura, Dist - Bankura, along with Double Storied 16-3-2026) Thousand Six Hundred Seven Only), Attivo Economic Zone (Kolkata) Private Limited
All residing at: Lalbazar, Building in or upon the above land situated at IBBI/IPA-001/IP-P00153/2017-2018/10322
Kamrar Math ABSA, [Nutanganj Mahalla, Bankura, bearing Bankura Date and Place: 22nd August, 2026, Kolkata AFA Valid till: 30.06.2027
Bankura- 722101 Municipality Holding No. 493/3, Rajganj under Suite 1B, 1st Floor, 22/28A Manoharpukur Road, Kolkata-700029, West Bengal, India

Circle No. 2 (near Kamla Maath)

2. | 1. Mr Dinesh Kumar Singh
S/o Uma Shankar Singh

2. Mrs Pratibha Singh
W/o Dinesh Kumar Singh
Both Residing At:

SCHEDULE: (Description of the mortgage
property) ALL THAT piece and parcel of a self
contained residential flat, being Flat No. IA on the
first floor of the building measuring 1350 Square
Feet super built up area more or less, consisting of

Rs. 9,71,512/- due under
Loan A/c No.
PHR000501631887, as on
28-7-2026 and Rs.
2,33,165/- due under Loan

A) 28.07.2026
B) 01.05.2023

Sanction Letter dated 30.11.2015,
granted a financial assistance in the
form of Asset Power credit facility and
disbursed an amount to the tune of
Rs. 24,08,940/- (Rupees Twenty Four

GRIHUM HOUSING FINANCE LIMITED

APPENDIX IV (See rule 8(1))
POSSESSION NOTICE

2/27, Karunamoyee Ghat |3 bedrooms, 1 dining room, 1 drawing room, 1 Alc No. Lakhs Eight Thousand Nine Hundred Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property)
Road, Haridevpur, South 24 | kitchen, 1 toilet, 1 W.C. and 1 Verandah ALONG LPR000501742405, as on | Forty only) and vide another Sanction Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limitedherein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation
Parganas- 700082 WITH a car parking space in the ground floor 28-7-2026, Letter dated 11.2.2016, granted a and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act’) and in exercise of the powers conferred under Section 13 (12) of the said
measuring about 140 Square Feet more or less of financial assistance in the form of Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60
the building situated upon the FIRST SCHEDULE Power Home credit facility and days from the date of receipt of the said notice.
Properr[t_y h(larelnh abov? ITOdGEfT l{'hER V'\tl:lITFHIR’tg'?' glsbgrzsg%gg/ar;ount to ’E‘he ttlj_nekrr‘)f The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in
grgﬂ?ﬂl)%n&e Its arteh o than of the Sr?tl facilii S-Tv’ven’t Fi\;é T%%iiindmc?nl a; S exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates as mentioned herein below.
-= ajtogether the common rignt, faciiities Y Y The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount
and amenities to use the path and portions of the and interest thereon
building particularly described in the Third ) A . . . . ) . . . . )
Schedule hereunder written The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are herein below.
. Sr. Name of P Possession | Date of statutory : :
3.|1. Mr Sandeep Kumar|SCHEDULE(as per Deed): (Description of the flat) |A) 23.02.2026 | Rs. 5,95,170/- due under | Sanction Letter dated 19-11-2014, No]  Borrowers e ATy taken Date | Demand Notice Amount in Demand Notice (Rs.)
Agarwal ALL that piece and parcel of flat being FLAT NO.G, | B) 08.02.2026 Loan Alc No. granted financial assistance in the 1 [ MDNAZIBUL | Al That Plot Of Land Meusuring About 3.350 Decimals More Or Less Along With Structure Standing | 18/08/2026 | 09706/2026 | Loan No. HF0264H20100248
S/o Mahabir Prasad Agarwal | in the complex named "RIVER BREEZE", FLAT PHR000501321007 as on | form of POWER HOME facility and LASKAR, Thercon, Forming Part Of R.S./ L.R. Dag No. 280 Under R.S. Khatian No. 231 Corresponding To L.R Rs. 822296/- (Rupees Eight Lakh TwentyTwo
2. Mr Mahabir Prasad|NO.G, 1st Floor, Block-8, 40, G.t. Road, ~ 18-2-2026 (this amount disbursed an amount of Rs. RINALASKAR | Khatian No. 454 Presently Under L.R. Khatian No. 1164, J.L .. No. 55, In Mouza- Ramchandrapur, Thousand Two Hundred NinetySix Only)
Agarwal Champdany, Baidyabati, Dist: Hooghly, Pin- includes interest applied till | 16,00,000/- (Rupees Sixteen Lakhs Under P.S .- Joynagar-1 In The District- South 24 Parganas, Within The Limits Of Hari Narayanpur payable as on 09/06/2026 along with interest
sfoPrahlad RamAgarwal | 712222 Butted & Bounded As Follows: North: By 18-2-2026) Only) Gram Panchayat. And Boundaries Of The Plot: East- By Mafiz Laskar; West- By 1 Ft. Wide Drain @17.7 % p.a. till the realization.
Both of: 11, A.G. Road, | State Gout Quarters South: By Dalhousie Jute Mill And Dag No. 278; North- By 6 Ft. Wide Road; South- By Mirhazudin Laskar:
Champdani(M), By abati | T Fobad Eass: By teouhly Z | DESHBANDHU | Al That Piece And Parcel Of Land Measuring Area OF 5 Cottahs Or 0.08 Acre More Or Less, Together | 1770812026 | 0910612026 | Loan No. HMO012H17100211
Haripal, Hooghly- 712222 Po8¢ S By Hooghy KHAN, | With A Single Storied Pucca Buiding Lying & Situated In Mouza - Adhuryabandh, J.L.No. 227, Under Rs. 2207417I- (Rupees TwentyTwo Lakh
BHARATI KHAN | Previous L.R. Khatian No. 1676, Comprised In R.S. & L.R. Plot No. 534, Corresponding To L.R Khatian Seven Thousand Four Hundred Seventeen
4. | Mrs. Jayatri Bhowmick |SCHEDULE ABOVE REFERRED TO: (The [A)10.07.2026| Rs.747,189/- (Rupees sanction letter dated 10.12.2012, No. 2256, 3041 & 3042, P.S. - Bankura, District - Bankura, Within The Limits Of Bankura Municipality, Only) payable as on 09/06/2026 along with
W/o Late Arya Narayan secured asset/Flat) ALL THAT a residential flat No. | B) 11.02.2025 | Seven Lakhs Forty Seven | granted a financial assistance in the Under The Jurisdiction Of A.D.S.R. Office Bankura: Butted And Bounded Asper Deed No. | - interest @ 14.2 % p.a. till the realization.
Ghosh B-2, on the 2nd floor, measuring an area of 1020 Thousand One Hundred | form of Home Loan, on certain terms 3563/2012: North: By H/O Bablu Dey & Subal Karmakar, South: By H/O Kamala Debi, East: By 12'
1st floor, 118/A, Sq.ft super built up area, together with and Eighty Nine only) due and conditions more specifically Ft. Wide Road, West: By H/O Renuka Chatterjee & Akinchan Chatterjee.
Charakdanga Road proportionate undivided /impartibly share of land under Loan Ac No. mentioned in the sanction letter and 3 MD BABLU,  [All That Flat No. 42 & 43 Admeasuring About 643 Sq. Ft. (Super Built Up Arca) On The 4h Floor Of | 18/08/2026 | 09/06/2026 | Loan No. HF0264H19100151
Kolkata - 700085. and common parts and common amenities of the PHR031900668659 as on sanctioned an amount of Rs. FATEMA BEGAM | The Building Named And Known As "Muskan House" And Built And Constructed At Or Upon The Plot Rs. 1513995/ (Rupees Fifteen Lakh Thirteen
And the legal heir of Arya id building lyi d si d at Premises No. 3 26.05.2026 (this amount 10,98,912/- (Rupees Ten Lakhs Of Land Measuring About 7 Decimals Forming Part Of R.S. Dag No. 341 Corresponding To L.R. Dag Thousand Nine Hundred NinetyFive Only)
said building lying and situated at Premises No. . N A . ; N IVE
Narayan Ghosh i ithi imi includes interest applied fill | Ninety Eight Thousand Nine Hundred No. 351, Under L.R Khatian No.10797, J.L. No. 55,In Mouza- Bankra, Under P.S. -Domjur, In The payable as on 09/06/2026 along with interest
Gouri Sankar Ghosal Lane, within the local limits of J ; o
Kolkata Municipal Corporation, Ward No. 30, 26.05.2026) and Twelve only, Eisttricrtl-l;lov\;vraht, \’I\lViXﬂr,l‘Trrt\ﬁ Ii\i‘rr/litsSOftﬁaﬁl;\ra-l, Gram Panchayat. And Boundaries Of The Plot: @ 14.7 % p.a. till the realization.
: - " - — ast- N.A, West- N.A, North- N.A, South-N.A.
Niskar Holding No. 182 Aand 186, Division 3, Sub Division 12, Mouza Uttar Narkeldanga, Touji No. 2298, under PS - Narkeldanga, formerly Beliaghata, District- South 24 . L . - - - -
Parganas. Boundaries of the premises North: Sir Gurudas property South: 2 Gouri Sankar Ghosal Lane East: 18'ft wide road West: Sir Gurudas property 4 | YASHIRAKADIR, [All ThatOne Shop On The 1st Floor At Front Side East Facing Having Super Built Up Area 717 Sq. | 18/08/2026 09/06/2026 | Loan No. LAP0632000000005019967
The property is in the name of MRS. JAYATRI BHOWMICK MD RAHIM Ft. Together With Undivided Proportionate Share Of Land Admeasuring 1 Cottah, 3 Qh|ttacks And 10 Rs. 1597803/- (Rupees Fifteen Lakh Ninety-
5. 1o " A) 29.05.2026 - Sq. Ft. Lying And Situated At Mouza- Garden Reach, R.S. Khatian No. 61, L.R. Khatian No. 388, 390, Seven Thousand Eight Hundred Three Only)
| Dibyendu Banerjee SCHEDULE ABOVE REFERRED TO: - Rs. 8,37,713.00/- (Rupees | sanction letter dated 08.06.2020, Dag No. 124, Premises No. Z-3/170/B, Dr. Abdul Khabir Road, District- South 24 Parganas, Ass. No. payable as on 09/06/2026 along with interest
S/o Satyadas Banerjee (Description of the land with structure upon | B)05.042026| Eight Lakh Thirty Seven | granted a financial assistance in 511400400573, P.S.- Metiabruz Now Nadial, Ward No. 140, Kolkata — 700044, Within The Ambit Of @ 15.21 % p.a. tll the realization.
10 School Lane, Uttarpara, | which the secured asset is constructed) ALL Thousand Seven Hundred the form of Home Loan, on The Kolkata Mljnicipal Corporation. And Boundaries Of The Plot (As Per Sale’Deed) On The North:
Kotrung (M) Bhadrakali| THAT piece and parcel of Bastu land measuring Thirteen Paisa Only) due | certain terms and conditions Land And House Of Mabiya Khatoon And Md. Hamid, On The South: 4 Ft Wide Common Passage
Serampur,Hooghly-712232 about 4(four) Cottahs and 8 (eight) Chittacks more or under Loan Ac No. more specifically mentioned in And H Of Maniur Ahmed. On The East: 10 Ft W"d Kme P: And Land Of R.S. Dag N
ALSO At Flat No. 2A, 2nd floor, i h iIdi i PHR000505307417 as on | the sanction letter and financed na Fouse Ot Manjur Ahmed, ©n The East. 10 F1. Wide Kme Fassage And Lan -9 Dag No.
" |less together with G+IV storied building standing f 124, On West: Kmc Drain And Thereafter Nasir Ahmed
115/5/7, P.C. Lahiri Sarani, | thereon lying and situate at Mouza Nainan East 26-05-2026 (this amount an amount of Rs. 12,70,056/- ARl s LT - -
formerly 115, P.C. Lahiri Sarani 8 . i i ied ti S 5 USHA DEVI  [All That Piece And Parcell Of Land Within Dist Paschim Bardhaman, P.S Hirapur, Mouza Narsinghbandh, | 18/08/2026 | 09/06/2026 | Loan No. LAP0013200000005047571
ormerly , a arani, | 1o,7i No. 1298 (2833), Dag No. 130, Khatian No. 50 includes interest applied till | (Rupees Twelve Lakhs Seventy ! . ! : .
P.S. Baranagar, under A : . : ey 26-05-2026 Th d Fifty-Six Pai | PRASAD, J.L No. 21, C.S Khatian No. 475, C.S Plot No. 938 & 943, R.S Khatian No. 1829, R.S Plot No. 1820, Rs. 995835/ (Rupees Nine Lakh NinetyFive
gar, Holding No. 787, Police Station -Baranagar, Sub- ) ousand Fifty-Six Paisa) only, : ; ) P,
Baranagar Municipality, Ward Regist Off' A DSR. Cossi D ’D MUKESH PRASAD | L.R Plot No. 1753, Measuring 648 Sq.Ft, & R.S Khatian No. 1830, L.R Plot No. 1753, R.S Plot No. Thousand Eight Hundred ThirtyFive Only)
No. 21, District 24 Parganas D??'.Stw 24'0’3 rtH P - OSS'Ptﬁre’ th UT 'tum,f 1821, Measuring 432 Sq.Ft. Boundaries:- East- Vacant Land Of Ramveer, West-6 Ft Wide Road, payable as on 09/06/2026 along with interest
(North) Kolkata -700050, B MUl Lo No. 24 bome. North-H/O Bhushan Sharma, South- H/O Daman Shaw. @ 17.2 % p-a. till the realization.
- - 9 pality T 9 . - In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper
Premises No. formerly 53, Kalicharan Ghosh Lane at present 115, P.C. Lahiri Sarani, P.S. Baranagar, Kolkata 700050 and is butted and bounded as follows:- ON THE language published in Business Standard shall be prevail

NORTH: Plot No. 10. ON THE SOUTH: House of Ashish Mondal & Others. ON THE EAST: Binayak Housing Estate ON THE WEST: 12' wide P.C. Lahiri Sarani. THE
SCHEDULE - "B" ABOVE REFERRED TO (Description of the secured asset) ALL THAT piece and parcel of one self contained residential flat being Flat No.2A, on the
Second Floor, North-East side, measuring 480 square feet more or less super built up area consisting of 1 (one) bed room, 1 (one) dining-cum-drawing room, 1 (one)
kitchen, 1 (one) bath and privy and 1 (one) balcony of the building lying and situate at 115/5/7, P.C. Lahiri Sarani, formerly 115, P.C. Lahiri Sarani, P.S. Baranagar, Kolkata -
700050, within the limits of Baranagar Municipality under Ward No. 21, Holding No. 934/19, I.D. No. 50924, P.S. Baranagar, Kolkata 700050, District 24 Parganas (North)
together with proportionate area and interest in the land underneath the building more fully described herein above written with all common amenities and facilities
attached therewith. The property is in the name of DIBYENDU BANERJEE.

6. | 1.Mr. Sudip Chakraborty SCHEDULE: (Description of the Secured asset)
S/o. Parijat Kumar Chakraborty ALL THAT the Residential Flat/Unit in or portion of
2. Mrs. Soumita Chakraborty the New building being UNIT/ FLAT NO. 3-J on a
W/o Sudip Chakraborty portion on the 3rd (THIRD) FLOOR at BLOCK 4
Both Of 18C/6, Kabi Sukanta|(FOUR)' containing by admeasurements a Carpet
Road, Survey Park Santoshpur, | Area of 291 Sft. and "Exclusive Balcony/Verandah
Kolkata- 700075 Also At Flat No. | Area Or "EBVT Area", having Carpet Area of 17 Sft.
3J, Eden Meghbalika, 3rd Floor, | aggregating to a Net Area of 308 Square Feet,
Block - 4 Kolkata -700144. equivalent to the SUPER BUILT-UP AREA of about

Date: 22.08.2026,

Sd/- Authorised Officer,

Place: WEST BENGAL Grihum Housing Finance Limited

set Recovery Management Branch [l = :\TTe3 { (o] 1]
Bells House, 21 Camac Street,
5" Floor, Kolkata-700016
Notice Is Hereby Given To The Effect That Properties Described Herein under, Taken Possession Under The Provisions Of Securitization And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act 2002 And Security Interest (Enforcement) Rules 2002, Will Be Sold By Online Through E-Auction As

Under: Offers Are Invited From The Intending Purchasers For Sale Of The Under Mentioned Secured Asset On The Following Terms & Conditions.

Sanction Letter dated 16-04-
2021, granted financial
assistance in the form of
POWER HOME VANILLA
BRE facility and disbursed an
amount of Rs. 10,47,072/-
(Rupees Ten Lakhs Forty-
Seven Thousand and Seventy
Two Only)

A) 27.05.2026| Rs. 8,63,574/- due under
B) 30.03.2026| Loan Alc No.
PHR002406508863 as on
26-05-2026 (this amount
includes interest applied till
26-05-2026)

dPorer @ Canara Bank -\ |

=TT Sr— = ar—

DATE
11.09.2026

440 SQUARE FEET, be little more or less, in the A B — c D - E
New building now known as EDEN MEGHBALIKA" at the said premises and shown in the plan annexed with the deed TOGETHER WITH proportionate undivided and a) Liability. A) Reserve Price
demarcated indivisible impartible share in the Common Areas and Installations mentioned and described in the Third Schedule of the deed attributable to the said Unit Sl. A) Name and address. (plus interest due) B) EMD
AND TOGETHER WITH proportionate undivided undemarcated indivisible impartible share in the land in said premises described and mentioned in the First Schedule No. of the secured creditor b) Date of Demand Details of Properties C) Bid Incremental Amount
written in the deed and attributable to the said Unit and the said flat is constructed upon ALL THAT PIECE AND PARCEL of demarcated land measuring more or less 139 B) Name and address of Notice U/S 13(2) D) Contact Person Branch and
Kattah 12 Chittak 27 Square Feet appertaining to R.S. Dag No. 358, 362, 360, 361 (P), 357, 359, 363 and 344(P) under R.S Khatian no. 980 & 423, 611, 323, 324 & 526, the Borrower ¢) Date of Possession Regional Office
257, 8 corresponding to L.R. Dag No-358, 362, 360, 361, 357, 359, 363 and 344 under L. R. Khatian Nos. 4831 to 4845, 4849 to 4881, 4884 to 4900, 4902 to 4906, 4910 to Notice U/S 13(4) E)EMD d it t
4912, 4915 to 4923, 4927, 4929 to 4930, 4935 to 4939 situated within Mouza -Hariharpur, Pargana Medanmalla, R.S. No 185, Touji No 250, J. L. No. 11. Police Station ) eposit account.
Baruipur, under Hariharpur Gram Panchayet-700 145, District - 24 Parganas (South), West Bengal 1.|(A) Name and Address of the Secured | A) 312,92,69,300.82 | All that self contained residential Flat No 2A, | A)Z50,00,000.00 (Rs. Fifty Lakhs
The property is In the name of SUDIP CHAKRABORTY vide deed No. 7949 for the year 2023. Creditor: S. K. Samir Ali (Borrower) | (Rs. Twelve Crores | measuring 1125 sq.ft. of super built up area on the | only)

7. nsn/r. Athishek I?Das SCHEDhl._JLhEt:h (?Ie?_criptiont ofttZ?AILaLn_lt_isiTPr_operty Q; g;gfgggg Rs. 24,72,551/- due under Saggg%n Len?r gafted 23—|06- S/0 S.K. Maola Box, 1/E Ibrahim Ninety Two Lakhs |2 Floor with two open car parking spaces|B)Z5,00,000.00 (Rs. Five Lakhs
0. Gourango Das upon which the flat is constructe piece or .01. Loan Alc No. , granted financial - ; :

111/E, Garfa Main Road parcel of land measuring 3 cottahs, 9 chittaks, 22 sq. ft. PHR000509842800 as on assistance in the form of ;{gggzgl 12 Kolkata West Bengal -?;]Xty ng Th measuring 2.70 sqftonthe gro.und flooronan are?‘ of Only). .
Santoshpur, Kolkata- 700075 together with three storied building standing thereon 26-05-2026 (this amount | POWER HOME VANILLA ousan ree land measuring 5 cottah 3 chittak 20 sqft at holding | C) ¥50,000.00 (Rs. Fifty Thousand
Also at Nandalal Apartment, 2nd | lying and situate at Mouza Garfa, J.L. No. 19, Touzino. includes interest applied | BRE facitlityf ;nd gissggrgsil/an gB) Name(al;IdGAddres;s ?f)the E”Tﬁ’e_l‘_’ ang Plal)se no 1416, Madurdaha, Kolkata- 700107, Mouza | only)
floor, Premises No. 17 Garfa 3rd 10, 1.2 and 13 R.S. Dag no. 2, C.S. Dag no. 411, till 26-05-2026) amount of Rs. 25,06,571/- orrower(s)/ Guarantor(s) : i wo Only) as ; .
lane, Mailing address: 18 Garfa 3rd | appertaining to R.S. Khatian No. 12 and 252, within the (Rupees Twenty-Five Lakhs a) S. K. Mamuda Begam (Co- onQSOYO 6.0026 a?gng Q/Isch}:ergga, TJIL ll\lo 1\/%/ F;S '5391%% 41f7, 'Iq(hagalr;( No | D) Contact Person: CHIEF MANAGER
Lane, PS - Garfa, Kolkata - limits of Kolkata Municipal Corporation Ward no. 104, Six Thousand Five Hundred BorrowerlGuarantor) 14B 14th with further y lljala, vvar 0 of the Kolkata | of Canara Bank ARM Branch Kolkata
700075. Borough XII, having K.M.C. premises no. 17, Garfa Seventy-One Only), ’ Municipal Corporation. Which is butted and| (M) 9051882364

Floor BL 1 Heritage Srijan Park,
Kolkata-700017

b) Sheikh Azijul Rahaman
(Guarantor) S/o Matlab Ali, Karberia
More, Basudevpur Bagnan-Il,
Howrah- 711312

applicable interest
and charges

B) 13.11.2024
C) 03.07.2025

bounded On the North- common passage; On the
South- RS Dag 417; On the East- RS Dag 417(p);
On the West- Common Passage. Name of the Title
Holder: S.K. Samir Ali.

(Properties under Constructive Possession)

3rd, Lane, P.S. Kasba now Garfa, Kolkata 700075, being Assessee no. 311041000172, together with the building and other constructions thereof butted and bounded in
the manner following:- On the North: premises no. 17, Garfa 3rd, Lane, On the South: Premises no. 1 7A, Garfa 3rd. Lane, On the East Premises no. 16, Garfa 3rd, Lane,
On. the West: 16' ft. wide Garfa 3rd, Lane. (Description of the Secured Asset)ALL THAT Piece and parcel of 2nd Floor Flat, North East West side measuring an area 540
sq. ft. super built up area of the proposed building consisting of two bedrooms, one kitchen, drawing dining, one toilet, one W.C. and one Verandah, lying and situate at
K.M.C. premises no. 17, Garfa 3rd, Lane, P.S. Kasba now Garfa, Kolkata 700075, Ward no. 104, being Assessee No. 3110-41000173 and mailing address 18, Garfa 3rd
Lane, P.S. Kasba, now Garfa, Kolkata 700075, and other rights and facilities or interest in the land and also the common parts and area of the said building. Without lift
facilities. The property is in the name of Mr. ABHISHEK DAS.

E) EMD amount of : ¥5,00,000.00 to
be deposited by adding the amount
through e-wallet available in
BAANKNET.com
(https://baanknet.com/) portal.

A . . rd H
8. | 1. Mr. Tapan Kumar Malik SCHEDULE ABOVE REFERRED TO: Description of the| A) 30.07.2026| Rs. 333,824/- due as sanction letter(acquired from 2 (A) N_ame and Addre.ss ofthe Secured A) ?12792769:300-82 Allthat self antamed residential Flat NlO. 302,3 A) ?527001000-00 (RS. FIﬂy-TWO
Slo, Abanindra Nath Malik mortgage flat: ALL THAT one complete residential flat,| B) 30.08.2023| on 28.07.2026 (this | Citibank) dated 10.03.20086, Creditor: 8. K. Samir Ali (Borrower) | (Rs. Twelve Crores | floor measuring 1175 sq.ft. of super built up area | Lakhs only)
Mayral Para, Raghunthpur, measuring super built up area 965' Sft., on the North- amount includes granted a financial assistance S/0 S.K. Maola Box, 1/E Ibrahim Ninety Two Lakhs a|0ng with two car parking area measuring 270 B) Z5,20,000.00 (RS. Five Lakhs
Dankuni, Hooghly 712247 East portion of Third floor, being Flat No. A-301, as shown interest applied till in the form of Home Loan, on Road H 12 Kolkata West Bengal Sixty Nine ft th d fl ituated at 1473, | T tvy Th d onl
2. Mr. Tarun Kumar Malick in the Plan, annexed herewith and bordered *RED" 28.07.2026) certain terms and conditions 700023 Sq M. on the glroun IOOF Sll.ua e ,a . »| Iwenty Thousand Un y)'
Slo, Abanindra Nath Malik therein, together with undivided impartible proportionate more specifically mentioned in BN § Address of th LhOlésagd Tg‘:e_ Maduradah, Police Station- Tiljala, District- 24 | C) ¥50,000.00 (Rs. Fifty Thousand
Mayra Para, Raghunthpur, | share of land, underneath of 'A' Schedule building, the sanction letter and financed ame an ress or the undred and Paise - - -
Dankuni, Hooghly- 712247 comprised in Settlement Plot No. 4471, 4474, and 4473, an amount of Rs. 681,174.60/- Borrower(s)/ Guarantor(s) : Eighty Two Only) as pgs($), Kolkata-107, JL No-12, RS dag No-212, | only) .
appertaining to Khatian No. 1521. 1648, and 1522. lyin : b Touzi No-2998, Pargana- Khaspur under KMC | D) Contact Person: CHIEF MANAGER
PP g , ,  lying (Rupees Six Lakhs Eighty-One a) S. K. Mamuda Begam (Co- on 30.06.2026 alon ioh i
within Mouza - Uttarpara, J.L. No. 12, Municipal Holding Thousand One Hundred . ROt 9 | Ward no 108. Which is butted and bounded On | of Canara Bank ARM Branch Kolkata
No. 148, Amarendra Sarani, under Uttarpara - Kotrung Seventy-Four and Sixty) only, BorrowerlGua_rantor),“14B 14th with further the North- 20 ft wide common passage; On the | (M) 9051882364
Municipality, A.D.S.R. Office- Serampore, P.S. Uttarpara, Floor BL 1 Heritage Srijan Park, applicable interest . . .
District - Hooghly, including right of all common user and Kolkata-700017 and charges South- Plot No J/5; On the East- Plot No J/2; On | E) EMD amount of : ¥5,20,000.00 to
facilities annexed with the "A" Schedule building b) Sheikh Azijul Rahaman B) 13.11.2024 the West- 30 ft wide Common Passage. Name of | be deposited by adding the amount
9.| 1.Mr.SubrataSarkar SCHEDULE: (Description of the Property) ALL THAT | A) 29.05.2026| Rs. 27,20,909/- due | Sanction Letter dated 13-01- G tor) Slo Matlab All, Karberia | C) 03.07.2025 the Title Holder: S.K. Samir Ali. through e-wallet available in
S/o. Late Sunil Chandra Sarkar piece of parcel of Bastu land measuring 1.275 decimals | B) 02.04.2026 | under Loan A/c No. 2025, granted financial ( uaran or) 0 Mata I, Karberia I (Properties under Constructive possession) BAANKNET.com
18 Bijay Nagar, Barapukurpar | together with a part of two storied residential building LPR000512234620 as assistance in the form of More, Basudevpur Bagnan-Il, ’
Naihati, North 24 Parganas- | measuring about 700 sq ft. covered area more or less on 26-05-2026 (this | ASSET POWER BRE facility Howrah- 711312 (https://baanknet.com/) portal.
743165 situated at Holding No. 7/2 Rishi Bankim Road, 1 No. amount includes and disbursed an amount of Rs.

Bijay Nagar, Naihati, under Naihati Municipality, Ward
No. 24 (New) old No. 25, at Mouza - Duelpara, J.L. No.
5, under L.R. Khatian No.6410, comprised in L.R Dag
No.456, under Police Station. - Naihati, District - North
24-Parganas and the entire property is butted and
bounded (as per deed) as follows: ON THE NORTH 3
feet and 4 feet wide common passage. ON THE
SOUTH. Common Passage ON THE EAST 12 feet
wide Municipal Road ON THE WEST House of Prafulla
Das . The property is in the name of Shreya Sarkar.

Date & Time of e-auction: 11.09.2026 From 11:30 AM to 1:30 PM, Last Date of EMD: 10.09.2026 up to 5:00 PM

Other Terms & Conditions:

. Theassets willbe soldin “asis whereis”, “as is what is” and “whatever there is” condition.

. Theassetwill not be sold below the reserve price

. Incase of single bidder, the bidder/purchaser has to bid with an increment.

. Auction/bidding shall only by “online electronic mode” through the website of the service provideri.e BAANKNET.com (https://baanknet.com/)

. Thecontactdetails of the service provider BAANKNET.com (https://baanknet.com/) Contact No. is 8291220220, Email Id: support. BAANKNET@pshballiance.com.

. Theassets can be inspected from 20.08.2026 to 10.09.2026 between 12:00 PMto 4:00 PM after consulting respective branch officials.

. The successful purchaser / highest bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaration of highest / successful
and the balance 75% of the sale proceeds will be paid within 15 days from the date of confirmation of sale. If the successful bidder / purchaser fails to pay the sale
price as stated above, the deposit made by him shall be forfeited

. All charges for stamp duty and registration charges, any statutory dues / rates/ taxes/ registration fee/ miscellaneous expenses/ government dues/ dues of any

authority etc as applicable shall be borne by the successful bidder/ purchaser only.

This is also a notice to the borrower and guarantors of the above said loan about holding of auction sale on the above mentioned date, time and venue, if their

outstanding dues are not paid in full.

10. The borrower/guarantor are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of e-auction,

failing which the property will be auctioned/sold and balances dues, if any with interest and cost.

11. Bank reservesits right to accept/ reject any or all of the offers or bid/s so received or cancel the sale without assigning any reason thereof.

12.Further details available on Canara Bank website www.canarabank.com

Place: KOLKATA, Date: 22.08.2026

2. Mrs. Shreya Sarkar

D/o Subrata Sarkar & W/o Partha
SonaBagchi

1b Bijay Nagar, Barapukurpar
Naihati, North 24 Parganas-
743165

interest applied till 26-
05-2026)

28,00,000/- (Rupees Twenty-
Eight Lakhs Only),

~NOoO oA WN -

The steps are being taken for substituted service of notice. The above borrowers and/ or the guarantors (where ever applicable) are advised to make the payments of
outstanding dues as mentioned above along with future interest and applicable charges within 60 days from the date of the publication of this notice failing which further steps
will be taken after the expiry of 60 days of the date of this notice as per the provision of Securitisation and Re-construction of Financial Assets and Enforcement of Security
InterestAct. 2002.

Please note that under Section 13 (13) of the said Act, no Borrower shall, after Receipt of Notice referred to in Sub-section (2), transfer by way of sale, lease or otherwise any of 8
his secured assets referred to in the notice, without prior written consent of the secured creditor.

Borrower's kind attention is invited to the provisions of Sub Section (8) of Section 13 of the SARFAESI Act, 2002 in respect of time available to the borrowers, to
redeem the secured assets. 9.
Section 13 sub-section (8) of the SARFAESIAct, 2002 -

Where the amount of dues of the secured creditor together with all costs, charges and expenses incurred by him is tendered to the secured creditor at any time before the date
of publication of notice for public auction or inviting quotations or tender from public or private treaty for transfer by way of lease, assignment or sale of the secured assets, -
(i)The secured assets shall not be transferred by way of lease, assignment or sale by the secured creditor; and (ii)In case, any step has been taken by the secured creditor for
transfer by way of lease or assignment or sale of the assets before tendering of such amount under this sub-section, no further step shall be taken by such secured creditor for
transfer by way of lease or assignment or sale of such secured assets.

Date: 22.08.2026
Place: West Bengal

Authorised Officer
Axis Bank Ltd.

AUTHORISED OFFICER, CANARA BANK
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BENGAL SHRISTI CO-OPERATIVE HOUSING SOCIETY LTD.
(Registered under the West Bengal Co-operative Societies act XL of 2006)
[Registration No. 93/RTAH/HIG of 2016 dated 02.11.2016
Registered Address: Plot -X-1,2&3,1st Floor, Block-EP, Sector- V, Salt Lake, P.O.
Sech Bhaban, P.S. Electronic Complex, Kolkata-700091.

Ref... Date:...
Election to the Board of Directors of the society is going to take place at the Co-
operation Directorate, RATH Cell, WBHIDCO BHAWAN (Ground Floor) on

01.10.2026, 12.00 p.m.

Name of Members  |Father's/Hushand's Name Serial | Admission
No. Date
Kaushallya Shaw D/O, Ramananda Shaw 09 | 20.04.2021
Sunita Sumer W/O, Puran Kumar Sumer 10 20.04.2021
Mohan Kumar Shaw  |S/0, Ramananda Shaw 11 20.04.2021
Anita Devi W/O, Devendra Bahadur 12 20.04.2021
Anchal Mehrotra S/O, Rakesh Chandra 14 15.04.2022
Shweta Sumer D/O, Puran Kumar Sumer 15 15.04.2022
Ankush Shaw S/0, Arun Kumar Shaw 16 | 15.04.2022
Ashish Kumar Shaw SIO, Ajay Shaw 17 08.03.2023

If anybody has objection can file objection on or before 01.09.2026 in any

official day under Govt. of W.B. at WBHIDCO BHAWAN (Ground Floor) be-

tween 12 Noon-5.00P.M. before Shri Somnath Biswas, CDO, Cooperation

Directorate, RATH Cell & Assistant Returning Officer, Bengal Shristi Co-op-
erative Housing Society Ltd.

BY ORDER

SOMNATH BISWAS

CDO & ARO, GAGAN KUNJ CHS LTD.
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